B

Il THE CEUTRAL ADMINISTRATIVE TRIBULAL, JAIFUR BEEIICH, JAIPUR

, Date of order: 10.067.2000

. *

Bhavtiya Telecom Taechnician Union through its | Circla

T

2ezcretary, Hanuman fahai Sharma C/o Bhatiya Mazdocr  Sangh,
;. Applicant
Versus
1. Uniocn of India through Cecretary to the Government
of India, Tezlecom Department, Sanchar Ehawan, New
Delhi.
2. The Chief  General Manager, T2lecommunication,

Pazjasthan Civecle, Jaipur.

.. Respondents
Mr. P.II.Jati, counz2l for the applicant.
Mr. Hemant Gupta, Fraoxwy counsel to Mr. M.Pafiqg, coﬁnsel for
.the respondents
CORAM:

Hon'kle Mr. Justices B.2.FRaikabte, Vice Chairman

Ty

Hon'ble Mr. lM.P.llawani, Aduninistrative Member
ORDER

Pzr Hon'kle Mr. Justicz: B.E.Faikoke, Visz Chairman

The learned ccocunsezl €or the applicant submita that
he may ke permittsd to withdraw  this  applicaticn.  The
razpondents  have no  objsction for  anch  pevmizsion being

under:

o
fia

granted. Aczordingly, we pasz the ocder

oo . . . .
Application i3 dizmissed as withdrawn.

(N.P.NAWARI ) (BE.2.RAIFOTE)
Adm.Membet Vice Chalrman
o e



